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.. sment of IRDP in state of 
Karnataka 

4852 , SHRI K. MALLANNA: Will th 
M'nister of RURAL DEVELOPMENT 

pleased to state: 

(a) whether any Central team had 
visited the State of Karnataka to make 

an ass ssment In te rat d Rur 1 De e-
lopmen Programm s; 

(b) if so, the name of di tricts, 
where the t am visited the villa sand 
farmers and th outcom of th r pOl' 
of this team in regard to the pro-
gress of rural d velopment program-
mes in the state of Karnataka ; 

(C) whether s me omplaints hav 
been received by th T£lam from the 
farmers regarding the un aiisfa tory 
activities in obtaining loans rom the 
Banks; and 

(d) if so, the steps tak n in this re-
gard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RURAL DEVE-
LOPME T (SHRI HARINATllA 
MISHRA): (a) No. Sir. 

(b ) to (d) Does not aris£'. 

Retail Price of • u~ar 

4853. SHRI K, MALLAl'JNA: Will 
the Minister of FOOD AND CIYIL 
SUPPLIES be pleas d to st~t : 

(a) whether th m8>.JmUm r tail 
price of sugar ha. b en C'o nsid r d to 
be fixed to maintain stability through-
out th year in the country ; and 

(b) if so , the details in this r gard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT JHA 
AZAD): (a) and (b). Under the presen 
policy, levy sugar is being supplied all 
over the country at a uniform price. 
The rest, that is non-levy sugar, is r -
1 as d from th factori s monthly for 
free sale in the OP n market. The 
price of free sale sugar in the open 
market is determined on mark t for-
ces of upply and demand, availability 
of alternate sweetners etc. 




